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Written Answers 306
Loss of revenue on account of
delay in commissioning of
Telephone Exchanges
1179. PROF. NARAIN CHAND

PARASHAR : Will the Minister of COM-
MUNICATIONS be pleased to state :

(a) whether some of the telephone
exchanges which have been installed for
commissioning are still to be opened and
there is a loss of revenue on account of
heavy delay in their commiscioning caused
by the failure of the department to recruit
the necessary staff on account of the ban
imposed by the Ministry of Finence on the
filling of wvacancies and the creat:on of
of posts;

(b) if so, the names of all such exchanges
as bhave been delayed for commissioning and
the expected loss of revenue in each case;

(¢) whether Government have lost the
the revenue as the income wou'd have been
larger than the expenditure on the emolu-
ments of the staff to be posted; and

(d) if so, the steps taken by Government
to offset the loss of revenue on this score as
also to eliminate the inconvenience caused to
the public by non-commissioning of these
exchanges ?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI RAM NIWAS MIRI'IiA) @ (a) No,
Sir.

(b) o (d)
Does not arise.
Applications from Kerala for
Letters of Intent and

Industrial Licences

Will the
pleased to

1180. SHRI T. BASHEER :
Minister of INDUSTRY be
state :

(a) the number of applications for
Letters of Intent/Industrial Licerces frem
Kerala recommended by State Government
which have been rejected during the last
three vears; and





